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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

SOUTH ZONE, AT CHENNAI
OA 150/2023
BETWEEN
“Anid Kumasx Jcm‘-»)'
‘Kannataka’ - Petitioner
AND
Union of India & Ors Respondents

AFFIDAVIT ON BEHALF OF RESPONDENT NO 9

[, Mr. Anand C.L., Commissioner, Mangalore City Corporation, having my
office at Mangalore City Corporation, MG Rd, Lalbagh, Mangaluru, Karnataka

575003, solemnly state and swear on oath as follows:

1. I state that the Hon’ble National Green Tribunal, Principal Bench (PB),
New Delhi Vide Original Application No. 307 OF 2022 (PB) took suo-
motu  cognizance of news item published in ‘The Hindu® dated
26.06.2022 on “Hundreds of fishes were found dead and floating in
Phalguni (Gurupura) river, downstream the Malavoor vented dam,

following the flow of industrial and domestic effluents into the river.”

2. I state that the Hon’ble NGT(PB) transferred the matter to NGT, South
Zone, Chennai per order dated 27.07.2023. As per order dated
02.01.2024, Mangalore City Corporation, was impleaded as Respondent
No.9.

3. I state that the abovementioned Article states that “Hundreds of fish
were found dead and floating in the Phalguni (Gurupura), down- stream
of the Malavoor vented dam, followi;1g the flow of industrial and
domestic effluent into the river, even as the administration has remained

mute to the annual happening.”

state that the article mentions pollution of the Phalguni River from

domestic and industrial effluentsBaikampadi Industrial area, bul it



principally focuses on the industrial effluents causing severe river

pollution.

5. I state that Mangalore City Corporation (MCC) is responsible for
Sewage Treatment Plants (STPs) developed for household wastc within
MCC limits. It is pertinent to note that there are no households in
Baikampadi Industrial Area, hence no household effluents are
generated. The STPs in respect of industrial effluents in Baikampadi
Industrial Area are managed by Karnataka Industrial Area Development
Board (KIADB). KIADB has called for tender for Establishing,
Construction and Commissioning of 600 KLD Common F ffluent
Treatment plant with ZLD facilities on Turnkey basis including
operation and maintenance of entire system for 05 years at Baikampadi
Industrial Area, Dakshina Kannada District. The ‘Short term notice
inviting tender’ called for by KIADB dated 26.08.2024 has been

attached herewith as Annexure R 1.

6. This affidavit states the actions taken by MCC to treat the effluents from
household waste discharged into the ‘Phalguni River which would

consequently improve the quality of water in the said River.

7. 1 state that the existing sewage treatment plant (STP) at Pacchanady was
constru .ted and commissioned in the year 2013. The STP has the
capacity of treating 8.75 MLD of sewage water. The sewage water from
Manjalpade and Konguru mutt wetwells is pumped to the STP for
treatment. The STP is designed for primary and secondary treatment of

sewage water only and not designed for tertiary treatment.

8. I state that a DPR is prepared by keeping provisions for tertiary
treatmeft and to supply the tertiary treated sewage water to
PilikulaNisargadama- the botanical garden, forest and lake in Pilikula.
Hence tertiary treated sewage water will not be discharged to Phalguni
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water management project under Swachh Bharat Mission (Urban) 2.0
and NGT compensation fund package 1: Bengaluru and Mysuru
Revenue Division'is entrusted to M/s Egis Consulting Engineer pvt Itd.
The DPR is submitted to the State Government for approval. Work will
be commenced after the approval from the State Governmeni. Work
order dated 14.03.2024 entrusting M/s Egis Consultantswith the work
of ‘Providing  Project Development & Management Consultancy
(PDMC)  services for design, DPR preparation, bid process
management, construction supervision and monitoring services for used
water management project under Swachh Bharat Mission (Urban) 2.0
and NGT compensation fund package 1: Bengaluru and Mvsuru
Revenue Division’.The same is annexed herewith as Annexure R2.The
letter dated 12.11.2024 submitting the DPR developed by M's Egis

Consultants to KUIDFC for further action, has been enclosed herewith

as Annexure R3.

9. I state that the MSEZ R&R colony, Angaragundi and Kudumbur
villages, which are located near the Baikampady Industrial Area, do not
have UGD system and sewage treatment plant. The work of
construction of STP of capacity 1.5 MLD with 2 nos. of wet-wells and
Underground Drainage system in MSEZ R&R colony has been taken up
by  Karnataka Urban Infrastructure Development  Finance
Corporation(KUIDFC). The aforementioned work is in progress and
expected to be completed by end of 2025. The DPR for construction of
STP, wet-wells and UGD system for Angaragundi and Kudumbur
villages has been prepared by KUIDFC and submitted to State
Government for approval. However, ap;;roval for land is pending at the
State Government level. The ‘Notice to Proceed’ letter dated
16.02.2023, issued to M/S CVK Construction Private Ltd for providing
sewerage system for rehabilitated colonies of MSEZ in Zone 12 has

been enclosed herewith as Annexure RA4.

JeMate that the work of upgradation of existing wet-wells at Kudroli and
R0 _alguttu located near Phalguni River, is approved under smart city

: “. \tunds and the work to update them is in progress. The laying of sewer
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lines to damaged/missing sewer lines at Kudroli, Boloor, Ashoknagar
and Dambel is included in the DPR under NGT funds and the DPR is

submitted to State Government for approval.

1.1 state that the quality of waterin the Phalguni River will be significantly
improved once the works proposed under KUIDFC, smart city and NGT
funds are completed which is expected to be completed by the end of
2025. MCC has initiated commendable efforts to improve sewage
treatment and reduce pollution in the Phalguni River. With robust
planning, consistent execution, and timely funding, these projects will
achieve sustainable environmental practices and enhance public health
in the region. MCC recognizes that the focus on modernizing
infrastructure and community involvement is critical for the long-term

well-being of the ecosystem and residents.
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= > ANNEXUREL

Karnataka Industrial Areas Development Board
(A Government of Karnataka Undertaking)
# 49, East Wing , 4" & 5% Floor, Khanija Bhavan Race Course Road
Bengaluru -~ 560 001. Phone No. 080-22265383

website : www.kiadb.in, e-Mail: cdoce lukiadb.in

WD-EP—IH LLDS /2024-25
No. 1777

SHORT TERM NOTICE INVITING TENDER
(Through GOK e - Procurement Portal Only)
Tender under two cover bid system is invited for the work mentioned below as per
a Transparency in Public Procurement Act 1999 and Rules 2000 through
ement from eligible Contractors who have got adequate financial resources,

Date: 26.08.2024

Turnkey

K,_'_qr:]g'f!_-:f-k

;{1:(-[:'0;‘.i£‘ procur : ! 2
q';;ilff of the art technology, sg:tablc construction equipments, technical man power & sufficient
st L_:\.j_.ng,_?g_jg;_fc_:r_!fl_c following work as per the schedule given below:
_ B Approx
|J cost put to EMD Time for
[ s Name of the work tf:nder (Rs.in completion Class of
' No (Rs in le_xkhs) Lakhs) Including Contractor
[ [ (Exclusive of Monsoon |
[ eSS 18% GST) il _
i . - L3 s 5
"'T T Establishment, Construction and |
| Commissioning of 600 KLD Common |
| | Effluent Treatment Plant with ZLD | |
| facilities on Turnkey Basis including KPWD Class-I
operation and maintenance of entire ‘ e 31.06 | 11 Months (Civil)
system for 05 years at Baikampadi |
Industrial Area, Dakshina Kannada ]
|

from the E-Procurement FPortal

District. (27 Call)
Applicants
https:/ [kppp.karnataka.gov.in

Scheduled of dates are as follows:
o+ Last date to receive pre bid Queries: 02.09.2024 Up to 5:00 pm

« Pre bid meeting will be held on:03.09.2024 at 12:00 noon
¢ Last date for submission of bids is:13.09.2024 upto 04:30 pm

« Time and date of opening Technical bids is on: 18.09.2024 at 11:30 am
A 240t l 202

Chief Engineer-1
B &

May Download Bidding Documents



_ This—week order _is_ issued with  respect ~to.

S ANNEXURE K2

i Karmalaba Urban Infrestructure
Developmenit znd Finance Corporation i.ia.
R el (Govemment of Karnateie UnderBhing)

Fite Wo: KUIDTC WA PDMC-1 731720623 24 iy 14/03/2024
WORIKOQRDLR
To

Egis India Consulting Engineers Pyt Ltd.
Plot No. BO, Sector - 32,
Gurgaon, Haryana-122001, India
Email: pgisinfo®@cpis-india.com
Sir,

Sub: Providing Project Development & Management Consultanicy (PDMC) services
fJor design, DPR preparation, bid process munagement, construction
supervision and monitoring services for used water management project
under Swarkh Bharat Mission (Urban) 2.0 and NGT compensation fund
Package 1 : Bengaluru & Mysuru Revenue Division

Ref: 1. Tender Notification No: KUIDFC/UWM/03/2023-24/SE/008 dare_d;_._;_?,}'_‘z,guza
2. Letter of Acceptance No KUIDFC/ UWM/PDMC/2023-24 dated 05/03/2024

oo wh J 4 -

KUIDFC/UWM/03/2023-24/SE/008 dated: 19.12.2023 for
& Management Consultancy (PDMC) services Jor desig
management, construction supervision and monito) Fi:
management praject under Swachh Bharat Mission (Ul
fund Package 1: Bengaluru & Mysuru Revenue Divisi
Rupecs 29,39,93,934/- (Rupees Twenty Nine Crore Thirty:Nin
Nine ltundred and Thirty Four only ) (excluding GST).

personnel & other suppaorl staff at the designated pr e
sstablishing PDMC offices within 15 days.

Copy to:
1. The Secretary, Urban Development department -

2. The Deputy Commissioners of the districts of Bengal
for information and necessary action :

3. "T'he Managing Director, KUINFC - for informa

2arscred €7l @ nimp3 g, ¢ 22,178 0" agd.ﬁ;l":_
Rogd. Office  ficgurebiymuadi Ohaven, # 22, 171 'F Cruss, |

Paran [BD-25165404.129 Fax : (ED-25196110

PLY - BAATKES53F TAN DBLRKOVWITF GST Moy
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TRANSLATION * ANNeEROeE RZ

ANNEXUREX>

Date: 12.11.2024
To,
Managing Director,
Karnataka Urban Infrastructure Development Finance Corporation,
Nagarabhivriddi Bhavan
433, 1th F Cross Road, Old Madras Road, Indiranagar,
7" Stage, Bangalore- 560038

Respected Sir/Madam,

Sub: Regarding the submission of DPR for the installation of outflow pipes and
construction of water treatment plants by Mangalore City Corporation under the
National Green Tribunal funds.

Reference: Team Leader: Egis Consulting Engineers Pvt Ltd vide
letter reference no. Egisindia/ BR/KUIDFC-UWM/113174 Dated: 26.06.2024

Letter by MCC dated 24.08.2024

Team Leader Egis India Consulting Engineers Pvt Ltd vide Letter Reference No
EgisIndia/BLR/KUIDFC-UWM?102300 Dated: 12.22.2024

Junior Engineer’s report dated: 12.22.2024

In connection with the above matter, 27 selected urban local bodies under the NGT Environmental
Remedial Fund have been allocated grant as per ref (1) for Sewage Treatment Plant (STP) repair and
upgradation of STP for provision of domestic service connections and construction works of sewage
connections as per ref(1). A grant of Rs 40 crores will be made to the corporation as per the letter of
reference (2) in the Detailed Project Report (DPR) filed on 27.06.2024 with endorsement.

Further, in the reference (3) Egis India Consulting Engineers Pvt Ltd have submitted Detailed (DPR).
The said DPR is along with endorsement is submitted to you for further action.

Yours Sincerely,
Commissioner

Mangalore City Corporation



ANNEXUREXRS
CITY CO RPORATION

NMANGALURU
ks ost Box No: 756
i {:;;HS:: M:nga.hn'n~575003
Commissioncr Telephone No: 0824-2220313-318

Fax: 0824- 2220310. ) _
Website: www mangaloreaty gov in
E.mal cnnmtis:iancr,mcr@gmall com

City Corporation,
Nangaln,

NO. MCOMNG/XUIDFC/UGD/2 MNG 04(1)/2022-23/ 1185

NOTICE TO PROCEED

Date:16.02.2023

To:

M/s CVK Construction Private Limited,
No 1, 3rd Floor, D Black Shindhe Complex,
Necligin Road, New Cotton Market,

Hubli - 580029

Gentlemen,
ated colonies of MSEZ in Zone 12&

one 13 including 3 years O & M for
. Issue of Notice to Proceed

Sub: "Providing Sewerage system for Rehabilit
" Construction of Wetwell at Thiruvail in Z
Mangalore City, Contract Package No 0ZMNGO4-(1)”
with the work - reg.
Ref:1) This office LOA letter No: MCC/MNG/KU!DFC/UGD/OZMNGO4(1)/ZOZZ-23/
1328, dated: 13.01.2023.
2) Agreement Date:15.02.2023.
3) Amount of Contract : INR 15,63,91,849.04/- (Rupees Fifteen Crore Sixty Three
Lakh Ninety One Thousand Eight Hundred Forty Nine and Paisa Faur Only)

Effective Date:16% February 2023, Contract Completion Date: 15 February 2025.
24 (Twenty Four) months including 3 months trial uncommissioning (including
monsoon period).
[T Y TS 7Y
With reference to the above subject and pursuant to your furnishing the requisite
security deposit as stipulated in ITT Clause 29.1 and signing of the contract agreement for the
work “Providing Sewerage system f[or Rehabilitated colonies of MSEZ in Zone 12 &
Construction of Wetwell at Thiruvail in Zone 13 including 3 years 0 & M for Mangalore City”
Package No: 02MNGO04-(1), at a Tender Price Rs. 15,63,91,849.04/- (Rupees Fifteen Crore
, Sixty Three Lakh Ninety One Thousand Eight Hundred Porty Nine and Paisa Four Only). You
are hereby instructed to submit the milestone and proceed with the execution. The works
shuuld be completed within 24 months from the date of issue of Notice to Proceed including 3
months trial run and monsoon, accordance with the contract documents.

Yours faithf

- Com lissiog?r
3}
O ‘L'Mangﬂuru City Corporation,

- Man
Capy submutted to: galuru

1) The Managing Director, KUIDFC, Bengaluru for kind information
2) The joint Managing Director, KUIDFC, Bengaluru for kind infOrrr;ation

CC:
1) The Task Manger, KUIDFC, KIUWMIP, Bengaluru for king in

2) The Deputy Gen.eral Manager, KUIDFC- KIUWMIP, Ben alury
3) The Depuly Project Director, KIUWMIP, RPMU, Mangalguru f(:rr?:: kind Information
4) The Executive Engineer, KIUWMIP -PIU. Mangatura for jnfo nd information
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